
it is too late. Large Indian companies and Multi-National Companies in India often use 
pesticides excessively and irrationally in food production to maximise yield and profits. 
This contaminates crops, soil and water, leaving harmful chemicals in food consumed 
by the public.  These pesticide-laden foods have been linked to the rising incidence of 
Non-Communicable Diseases.   

With the rise of consumerism, our population, especially the youth, are lured 
by the Multi-National Companies into unhealthy food habits. The Government’s 
current efforts are insufficient in addressing this growing epidemic. So, the 
Government should, with immediate effect, bring stringent regulations and ensure its 
effective and time-bound implementation. This includes stringent regulations on 
harmful food practices, banning of all health-hazard items used in food production, 
nation-wide campaigns promoting healthy living, better healthcare infrastructure and 
fostering a  culture that prioritise well-being over  consumerism. We need to ensure 
that health is not a privilege, but a promise kept for every single citizen. Thank you.    

 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shri Jose K. Mani: Dr. Fauzia Khan 
(Maharasthra), Shri P. Wilson (Tamil Nadu), Shri Prakash Chik Baraik (West 
Bengal), Dr. John Brittas (Kerala), Shri Sandosh Kumar P (Kerala), Shri A. A. 
Rahim (Kerala), Shri Niranjan Bishi (Odisha), Shri M. Shanmugam (Tamil Nadu), 
Shri Meda Raghunadha Reddy (Andhra Pradesh), Shri Haris Beeran (Kerala),  
Shrimati Jebi Mather Hisham (Kerala) and Dr. Sasmit Patra (Odisha).     

 
Demand to organize special classes of traditional sports in schools 

 
डा. कÊपना सैनी (उǄराखंड): माननीय उपसभापित महोदय, मȅ वतर्मान समय मȂ पारंपिरक 
खेलȗ को बढ़ावा देने के िलए िवǏालयȗ मȂ पारंपिरक खेलȗ की िवशेष कक्षाओं के आयोजन के सबंधं 
मȂ सुझाव देना चाहती हँू, जो अत्यंत महत्वपूणर् और समय की आवÌयकता है। 

महोदय, आजकल बच्चे ज्यादातर इटंरनेट की दुिनया मȂ सीिमत हो चुके हȅ, िजससे उनके 
शारीिरक िवकास और मानिसक िवकास पर Ģितकूल असर पड़ रहा है। पारंपिरक खेल न केवल 
शारीिरक क्षमता, बिÊक मानिसक दक्षता का भी िवकास करते हȅ, जो बच्चȗ के समगर् िवकास के 
िलए आवÌयक है। ये खेल िकसी अितिरƪ बजट या धनरािश की आवÌयकता नहीं रखते, जैसे 
कबƿी, खोखो, जो बजट ģȂ डली हȅ और आसानी से Îकूलȗ मȂ आयोिजत िकये जा सकते हȅ। इन 
खेलȗ के आयोजन से बच्चȗ को शारीिरक सिकर्यता के साथ-साथ टीमवकर् , सघंषर् और रणनीित 
सीखने का भी अवसर िमलेगा। शुरुआत मȂ िशक्षकȗ को Ģिशक्षण देकर इसकी शुरुआत की जा 
सकती है, तािक व ेबच्चȗ को पारंपिरक खेलȗ से पिरिचत करवा सकȂ । इसके िलए डॉक्युमȂटर्ी और 
इनफॉमȃिटव वीिडयोज़ जैसे माध्यमȗ का उपयोग िकया जा सकता है, जो बच्चȗ मȂ उत्सुकता और 
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रचनात्मकता को Ģोत्सािहत करȂगे। इस Ģकार की गितिविधयȗ से बच्चȗ की शारीिरक िफटनेस मȂ 
सुधार होगा और वे ÎवÎथ जीवन की िदशा मȂ कदम बढ़ाएँगे, जो उनके समगर् िवकास के िलए 
लाभकारी होगा। 

 महोदय, मȅ सदन के माध्यम से माननीय िशक्षा मंतर्ी, Ǜी धमȄदर् Ģधान जी से िनवेदन करती 
हँू िक Îकूलȗ मȂ िनयिमत रूप से िवशेष कक्षाओं का आयोजन िकया जा सकता है, िजनमȂ बच्चȗ को 
पारंपिरक खेलȗ के महत्व और उनके इितहास से पिरिचत  कराया जा सकता है। इन कक्षाओं के 
माध्यम से बच्चȗ को न केवल खेलȗ के बारे मȂ जानकारी होगी, बिÊक उन्हȂ इन खेलȗ को खेलने के 
िलए भी Ģोत्सािहत िकया जाएगा। गिर्मयȗ की छुिƺयȗ मȂ Îकूलȗ ǎारा िहल Îटेशनȗ पर समर कȅ प 
आयोिजत िकये जा सकते हȅ। इन Ģितयोिगताओं के आधार पर बच्चȗ को पुरÎकार िदये जाएँ, जो 
उन्हȂ उत्सािहत और Ģेिरत करȂगे और खेलȗ मȂ उनकी भागीदारी को बढ़ावा िमलेगा, धन्यवाद।  
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by Dr. Kalpana Saini:-  Shrimati Geeta alias Chandraprabha  (Uttar 
Pradesh), Ms. Kavita Patidar (Madhya Pradesh), Shrimati Sumitra Balmik (Madhya 
Pradesh), Dr. Sumer Singh Solanki (Madhya Pradesh), Shri Naresh Bansal 
(Uttarakhand), Shri Ram Chander Jangra (Haryana), Dr. Sasmit Patra (Odisha), 
Shri Niranjan Bishi (Odisha) and Dr. Fauzia Khan (Maharashtra).                               
 
Demand for financial assistance to victims of devastation  caused by Cyclone Fengal 

in Tamil Nadu 
 

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Deputy Chairman, Sir, through the Chair, I 
want to draw the attention of the Government to act with urgency in addressing the 
severe and widespread devastation caused by Cyclone Fengal. The Cyclone Fengal 
emerged as a low-pressure cyclone in November 2024 and it brought too much of 
rain in Thanjavur, Thiruvarur, Nagapattinam, Mayiladuthurai and Tiruchirappalli.  
Later, the cyclone hit the shores on 1st and 2nd December, causing a great damage 
across. It has ravaged 14 districts, directly affecting 1.5 crore people, displacing 69 
lakh families and has caused loss of 40 precious lives, along with loss of 3,000 cattle 
and 2.50 lakh poultry. Heavy rainfall, exceeding 50 centimetres in one day, has totally 
submerged the districts of Villupuram, Cuddalore, Tiruvannamalai and Kallakurichi.  
There were also damages in Chennai, Chengalpattu, Kanchipuram, Thiruvallur, 
Vellore, Ranipet and Krishnagiri.   
 The Tamil Nadu Government has deployed a workforce of 38,000 officials and 
1,20,000 first responders, who actively engaged in relief and rescue operations. Nine 
teams from the NDRF and nine teams from the SDRF were also deployed. Despite 
these commendable efforts, the scale of destruction far surpassed the State’s 
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